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Title: Motion for election of 15 members from Lok Sabha and 7 members from Rajya Sabha to Committee on Public Accounts
(Motion Adopted).

Q. fsrr war #clqr (sfaor Reell) @ sreasr sgicar, & fperfeRaa yzam wear g :

"fA5 331 380 A T Eilep M B yfdwn der wrl Jarcter e & Brer 309 ¥ sufore(1) grT s I A 1 &, 2008 2 snEw Ao arctt afiz 30
arget, 2009 @1 39m glot areht srafey & R elfas cean AT B AN & Fu 3 orl wIol & R sruel 3 I usgg Icr foraifdre as, "

MR. SPEAKER: The question is:

"That the members of this House do proceed to elect in the manner required by sub-rule (1) of the rule 309 of the
Rules of Procedure and Conduct of Business in Lok Sabha, fifteen members from amongst themselves to serve as

members of the Committee on Public Accounts for the term beginning on the 15t May, 2008 and ending on the 30th
April, 2009, "

The motion was adopted.
Q1. SR PAR AT & 3ieiel Aeke, A Braaifeaa g w2 & :
"fs @1E Fmin 2rser Jmm 3 Riefer wrcdt 2 b as 1 &, 2008 3 awder St archt sfiz 30 ajer, 2009 @ s Bt arctl srafey b RRT s zom Bt i cram

SR B el AR I B PR Is=ren B 306 I3 amwifoifdte a5zal B R Iadre 8l del IGA I I 331 YbR aipififdte el & o 331
1o B Aferer @3 "

MR. SPEAKER: The question is:

"That this House do recommend to Rajya Sabha that Rajya Sabha do agree to nominate seven members from Rajya
Sabha to associate with the Committee on Public Accounts of the House for the term beginning on the 15t May,

2008 and ending on the 30™ April, 2009 and do communicate to this House the names of the members so
nominated by Rajya Sabha."

The motion was adopted.

12.10 hrs.



